




BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 4Sg l2OIg
Earlier 196/2014 (CZl

Rashmi Singh Vs NTpC Ltd. & Ors

SUBMISSIONS BY RESPONDENT No. 1 IN COMPLIANCE To ORDER oF NGTDATED 27.O2.2O20 PASSED BY'HON'BLE TRIBUNAL.

In compliance of the order of Hon'ble Tribunal, principle Bench NGT at NewDelhi' passed in the above matter on 27.o2.2020 & as directed in para t 1 of saidorder, Respondett..Ng: t hereby submits compliance status of EC conditions whichwere " Being Complied" & " Partial Complied " ln status report submitted by theRegional Offrce -MOEF & CC , Nagpur aatea 20.06.2019 :_

sl
No

EC Condition Compliance Status as
on 11.O6.2OL9 , MOEF
&CC status report
20.06.20L9

Present Status of
Compliance as on
30.o5.2020

1I \.oir-r snourd be used @) l0 MT/
year for Stage-I with sulphur
content not exceeding O.24o/o.
The coal should be transported
from Korba Coalfields by Captive
MGR in closed wagons to avoid
dust pollution.

Revised condition is
being complied.

Complied
It is submitted that this
revised condition is
being complied with.

It is submitted that this
exemption has been
granted by MoEF vide
its Notification dated
09 / Io /20 19 ( Copy
Enclosed )2 As per the p.oposal

submitted for Ash
Utilization, it should be
ensured that fly ash is
used in cement industrv.
brick making and rn
raising the ash dyke etc.

Efforts should aI
the area of mine
development and
&f !q19L nqgking

Partially Complied
In FY 2Ol8-I9, Ash
utilization is 49.540 .

Dry fly ash is being
issued free of cost to fly
ash brick
manufacturers. Nearby
cement industries are
also getting fly ash from
Sipat. Pond ash is being
used in dyke raising.
Pond ash being supplied

to achieve TOOo/o ash
utilization by 2O2O-2I.
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of land with all infrastructure
facilities should be earmarked.
Full fly ash utilization should be
ensured at the end of 9th Year
from the date of commissioning of
the project

ash is being used in
qJAv rsvr:^b ,

embankment in NH road
projects.

NTPC -Sipat is doing
sincere efforts to identifY
abandoned mine void
for ash filling purpose.
Govt land & low lYtng
area being develoPed bY
frlling with ash & toP
cover with good earth.To
enhance dry fly ash
utilization additional 4
number silos of caPacitY
6000 Ton with rail
loading facility is under
construction. However
due to Preva-lent
Pandemic Covid -19
condition & lockdown in
country , ash utilization
in all fronts is badlY
affected & due to which
achieving IOOo/o Ash
Utilization target
becomes extremelY
diffrcult in FY 2O2O-2I.

It is to be submitted
that for setting uP of
ash based industries in
70 acre land,-NTPC
Sipat had apProached
the Chattisgarh Govt.
After discussions and
follow up, it was agreed
that Chattisgarh State
Industrial DeveloPment
Corporation (CSIDC)
shatl proceed for a land
which has been
identified in Saler
Village, near NTPC
Sipat, in BilasPur
district. On 24-05-2016
possession of the land
had been given to

to road projects for
embankment filling, low
lying area filling & area
development in outside
NTPC land.( Annexure-
sl

70 Acre Revenue land
had been identifred at
Saler Village and which
has got transferred to
Deptt of Industries,
Govt. of Chhattisgarh

Industrial DeveloPment
Corporation Limited
ICSIDCI. CSIDC has
sought approval from
concerned authorities
and the sarne is
awaited. NTPC is
pursuing the matter
with CSIDC for earlY
implementation.
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CSIDC. Further, CSIDC
has got approval for
Land diversion from
Agricultural to
Industrial use. Land
diversion from
Agricultural to
Industrial use needs
notification in Gazette,
which is expected soon.
NTPC has been
continuously following
up with the Govt of CG
for compliance of this
condition. In light of the
above stated facts. it is
clear that NTPC Sipat
has complied and
executed its part of EC
condition.

J Keeping in view the location of
Sonthi Pahar Reserved Forest,
additional Monitoring Station
should be installed at the site to
assess the ambient air quality.
Monitoring should be initiated
immediately to ascertain the
project status and the scenario
after commissioning of the
project. A special study should
be undertaken to ascertain
impact of SO2 on the flora in the
project impact zone particularly
the forest patches

Being Complied
Ambient Air Quality
monitoring at Sonthi
Pahar reserve forest is
in progress. Value of
SOx are well within
limit.

Study on terrestial
ecologr was conducted
in 2OO2 & in 2015 &
study concludes that
effect of NTPC- Sipat on
Eco system is negligible.
( Annexure -A Table:IIIf

Complied
It is submitted that this
condition is of regular
monitoring nature &
therefore it was marked
in report as " Being
Complied".

AT Regular monitoring for SPM,
SO2, NOx around the power
plant may be carried out and
records maintained. A
Monitoring Station should be
established near Sonthi Pahar
forest in NE direction of the
power plant

Being Complied
Regular monitoring of
AAQ is being carried out
around the plant,
Ambient air quality is
being monitored near
Sonthi Pahar forest area
since inception of plant.
I Annexure -A Table:IIII

Complied
It is submitted that this
condition is of regular
monitoring nature &
therefore it was marked
in report as " Being
Complied".

5 Sincc maximum concentration
for SO2 near Sonthi Pahar is
t!\glv_!_q teq99e to permissible

Being Complied
Continuous monitoring
& analvsis of ambient

Complied
It is submitted that this
condition is of resular
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levels for sensitive area,
continuous monitoring and
analysis of ambient air quality in
the region should be undertaken
during planning, construction
and operational phase of the ,

proiect.

air quality near Sonthi
Pahar are being
undertaken.( Annexure
-A Table:III)

monitoring nature &
therefore it was marked
in report as " Being
Complied".

6 Utilization of land for Stages I &
II of the project sha-Il be restricted
to 4382.44 acres, which is
already in possession of the
projcct authorities.

70 acres of additional land will be
acquired by M/s. NTPC for ash
based units.

Partially Complied
The project proponent(
PP) has taken all steps
to restrict the land
utiiization for Stage-I
and II of Sipat STPP to
4382.44 acres.

70 Acre Land has been
identified at Saler village
of Bilaspur Tehsil to
develop ash based
industries. Land has
been transferred from
Chattisgarh State
Industries department
to CSIDC and further
moda-lities are being
worked out by CSIDC.
NTPC is pursuing the
matter with CSIDC for
early implementation.

Complied
It is submitted that The
project has taken all
steps to restrict the land
utilization for Stage-I
and II of Sipat STPP to
4382.44 acres.

It is to be submitted
that for setting up of
ash based industries in
70 acre land,_NTPC
Sipat had approached
the Chattisgarh Govt.
After discussions and
follow up, it was agreed
that Chattisgarh State
Industrial Development
Corporation (CSIDC)
shall proceed for a land
which has been
identified in Saler
Village, near NTPC
Sipat, in Bilaspur
district. On 24-05-2016
possession of the land
had been given to
CSIDC. Further. CSIDC
has got approval for
Land diversion from
Agricultural to
Industrial use. Land
diversion from
Agricultural to
Industrial use needs
notification in Gazette,
which is expected soon.
NTPC has been
continuously following
up with the Govt of CG
for compliance of this
condition. In light of the
above stated facts. it is



clear that NTPC Sipat
has complied and
executed its part of EC
condition

7 Ash generated to the tune of 2.I5
million tones per year shall be
used in a phased manner as per
the provisions of the Fly Ash
Utilisation Notifrcation of
September, 1999 and its
subsequent amendments. By the
end of ninth yer, full fly ash
utilisation should be ensured.
The cost of ash utilisation
measures proposed in the total
project cost should be intimated.

Partially Complied
In FY 2078-19, Ash
utilization is 49.54o/o.

Dry fly ash is being
issued free of cost to fly
ash brick
manufacturers. Nearby
cement industries are
also getting fly ash from
Sipat. Pond ash is being
used in dyke raising.
Pond ash being supplied
to road projects for
embankment frlling, low
lyrng area filling & area
development in outside
NTPC land being done
a-lso.

Partially Complied
It is submitted that Ash
utilization at NTPC Sipat
is on an increasing
trend & with it is likely
to achieve lOOo/o ash
utilization by 2O2O-21.
Dry fly ash is being
issued free of cost to flv
ash brick
manufacturers. Near by
Cement industries are
getting fly ash free of
cost from Sipat. Pond
ash is being used in
dyke raising ,

embankment in NH road
projects.

NTPC -Sipat is doing
sincere efforts to identify
abandoned mine void
for ash filling purpose.
Govt land & low lyrng
area being developed by
frlling with ash & top
cover with good earth.
To enhance dry fly ash
utilization additional 4
number silos of capacity
6000 Ton with rail
loading facility is under
construction. However
due to prevalent
Pandemic Covid -L9
condition & lockdown in
country , ash utilization
in all fronts is badly
affected & due to which
achieving LOOo/o Ash
Utllization
becomes

target
extremely

difficult in FY 2O2O-2I.

5
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Details c

utilizing
70 acre
prolect tr

worked r

the Statr
draft pla
be subn:
months
clearanc
only be I
based in

Regular
quality r

and aro
records
slx mon
submitt

s of the plan to develop ash
rg industrial units in the
e plot proposed by the
t proponent should be
I out in consultation with
ate Government and the
rlan in this regard should
rmitted to MOEF within 6
s of environmental
nce. 70 acres of land will
e utilized for setting up ash
industries.

Partially Complied
70 Acre Revenue Land
had been identified at
Saler village & which
has got transferred to
Dept of Industries , Govt
of Chattisgarh & then to
CSIDC. CSIDC has
sought approval from
concerned authorities &
the same is awaited.
NTPC is pursuing the
matter with CSIDC for
early implementation.

Complied
It is to be submitted
that for setting up of
ash based industries in
7O acre land,_NTPC
Sipat had approached
the Chattisgarh Govt.
After discussions and
follow up, it was agreed
that Chattisgarh State
Industrial Development
Corporation (CSIDC)
shall proceed for a land
which has been
identified in Saler
Village, near NTPC
Sipat, in Bilaspur
district. On 24-05-2016
possession of the land
had been glven to
CSIDC. Further, CSIDC
has got approval for
Land diversion from
Agricultural to
Industria-l use. Land
diversion from
Agricultural to
Industrial use needs
notification in Gazette,
which is expected soon.
NTPC has been
continuously following
up with the Govt of CG
for compliance of this
condition. In light of the
above stated facts, it is
clear that NTPC Sipat
has complied and
executed its part of EC
condition.

r monitoring of the air
shouid be carried out in

>und the power plant and
; be maintained. Periodic
rthly reports should be
ted to this Ministry.

Being Complied
AAQ is monitored
continuously through
on line analyzers
installed in plant
premises and
monitoring outside the
plant is manuallv.

Complied
It is submitted that this
condition is of regular
monitoring nature &
therefore it was marked
in report as " Being
Complied".
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A long term study on radioactivity
and heavy metals contents on
coal to be used shall be carried
out through a reputed institute.

Thereafter mechanism for an in-
built continuous monitoring of
radioactivity and heavy metafs in
coal and fly ash (including
bottom ash) shall be put in place.

Complied
It is submitted that
studies as directed have
been completed and
there is no adverse
findings in report and
hence therefore this
condition has been
complied with

It is submitted that to
the best of our
knowledge , technologr
/instruments for
continuous monitoring
of radioactivity & heavy
metals in coal & fly ash
including bottom ash is
not available in the
country. Any
breakthrough in this
regard shall be taken up
for implementation.

Reports are being sent
to Ministry, CPCB and
CECB as well.
Partially Complied
Study of radioactivity
has been done by BARC
Murribai, and
it is concluded that the
radiation levels in and
around the Sipat Super
Therma-l Power Station
of NTPC Ltd.. is
comparable with the
National average va_lues.
The naturally occurring
radionuclide levels in
groundwater / surface
water / drinking water
samples is observed well
below the Atomic Energr
Regulatory Board
(AERB) and World
Health Organization
(WHO) prescribed Iirnit I
guideline values. The
activity concentration of
naturally occurring
radio nuclides in soil,
food matrices, flora and
fauna is comparable to
the national background
levels.
Study on heavy meta_ls
in coal and fly ash was
completed through IICT
Hyderabad.

PP informed that there
is no
technolo gr / in struments
available for in built
continuous monitoring
of radioactivity & heavy
metals in coal & fly ash (

including bottom ash)
.As & when technologr/
instruments is available
then NTPC sha-ll install
the same.
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Monitoring of surface water
quantity and quality shall also be
rcgularly conducted and records
maintained. The monitored data
shall be submitted to the
ministry regularly. Further,
monitoring point shall be located
bctween the plant and drainage
in the direction of flow of ground
watcr and records maintained.
Monitoring of heavy metals in
ground water shall be
undertaken.

M inimum required environmental
flow suggested by the competent
authority of the state Govt. shall
bc maintained in the
channel/Rivers (as applicable)
even in lean season.

Fly ash shall not be used for
agriculture purpose.
No mine void frlling will be
undertaken as an option for ash
utilization with out adequate
lining of mine with suitable
mcdia such that no leachate shall
takes place at any point of time.
In case, the option of mine void

Being Complied
PP has adopted ZE.RO
Discharge methodologr
in their plant & no
water is being
discharged from plant &
dyke area. Regular
monitoring of ground
water quality in
surrounding villages
being done. Hea"y meta-l
monitoring also being
done in regular
intervals.
There is no Surface
water bodies in the
vicinity of project.
However, distant
surface water bodies
namely Leelagarh river
& Kharang river water
monitoring reports
attached as ( Annexure
-A Table IV &
Annexure :11

Complied
It is submitted that this
condition is of regular
monitoring nature &
therefore it was marked
in report as " Being
Complied".

Being Complied
Water is sourced from
Hasdeo RBC. Drawing
lesser quantity of water
than the allocated
quantity by state
irrigation department.
NTPC-Sipat has
surrendered 27 MCM
water against allocated
quantity of I2O MCM as
per water agreement
with Central Ground
Water resource
department.

Complied
It is submitted that this
condition is of regular
monitoring nature &
therefore it was marked
in report as " Being
Complied".

Being Complied
PP informed that fly ash
utilization will be
complied after getting
the identified mine and
related approvals from
concerned agencies.

Complied
It is submitted that this
condition is complied
with.

filling is to be ado rior
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detail study of soil characteristics
of the mine area shall be
undertaken from an institute of
repute and adequate clay lining
shall be ascertained by the state
pollution control board and
implementation done in close co-
ordination with the state

llution control board.
CSR schemes should address
Public hearing issues and shall
be undertaken based on need
base assessment in and around
the villages with in 5 Km of the
site and in constant consultation
with the village panchayat and
the district administration. As
part of CSR prior identification of
local employable youth and
cventual employment in the
project after imparting relevant
training shall be also undertaken.
Dcvelopment of fodder farm, fruit
bearing orchard, vocational
training etc. can form a part of
such programmes. Company
shall provide separate budget for
community development
activities and income generating
programmes. Vocational training
programmes for possible self
employment and jobs shall be
important to identify villagers free
of cost
The environment statement for
each l-rnancial year ending 31st
march in form-V as is mandated
to bc submitted by the project
proponent to the concern state
pollution control board as
prcscribcd under the
Environment (protection) rule,
1986, as amended subsequently,
shall also to be put on the
wcbsite of the company along
with the status of compliance of
Environmental clearance
conditions and shall also be sent
to the respective regional offices

Complied
It is submitted that this
condition is complied
with.

Being Complied
Under the CSR scheme,
different activities are
being carried out. PP
has submitted the
details in ( Annexure -
12 (a,bf )

Being Complied
Environment statement
for Fy2018-19 has been
submitted on
09.05.2019 (Annexure-
lsl

Complied
It is submitted that this
condition is complied
with. It is further
submitted that
Environment statement
for Fy20I9-2O has been
submitted on
rr.o4.2020.

of the minist
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Top surface of the coal wagons
shall be completely covered with
tarpaulin sheet/Cloth so that
coal will not get exposed to
atmosphere and becomes
secondary emissions. This will
avoid fugitive dust emissions
during the transport. Water
sprinkling sha-ll be done on the
top surface of coal at loading
point before covering with
tarpaulin sheet. Due safety
procedures shall be followed so
that the covered sheet doesn't
open up and fly away during
transport which will endanger
safety of nearby people,
agricultural helds, etc. Water
sprinkling measures as proposed
at loading and unloading point
shall be continued. Progress
report of implementation shall be
submitted to this ministry and
concerned Regional office as part
of Compliance report.

Dense avenue plantation
dcveloped on either side
track wherever
habitations / agricultural lands
exists in consultation with local
forest department to minimize
the dust and noise pollution.

shall be
of the

Partially Complied
PP informed that matter
has been put up before
MOEF & CC for
exemption this
condition. PP has made
request to MOEF & CC
New Delhi on
06.06.2019( Copy
Enclosed)

> Research Designs &
Starrdards Organization
( RDSO) is yet to come
out with provision for
covering Bogie Open
Bottom Rapid Discharge
(BOBR) wagons with
tarpaulin sheet/ cloth.

> Water Sprinkling on
top surface ofcoal at
loading point is being
done on each wagon
being loaded. Water
sprinkling measures at
loading , unloading &
mid way point is
continued as a regular
practice.

Complied
It is submitted that Top
surface of the coal wagons
covering with tarpaulin
sheet condition exemption
has been granted by
MoEF vide letter no J-
r 30t l/l 0/t e96-rA.rr(T)
dated 09.10.2019

R&D activity of
developing a mechanical
sliding of the cloth cover
wagon top which should
be easily closed/opened
with mechanical
arrangement is being
taken up with RDSO, a
designer of our coa-l
wagons. Any
breakthrough in this
regard, as and when
intimated to us, will be
taken up for
implementation.

Water sprinkling on top
surface of coal at
loading point is being
done on each wagon
being loaded. Water
sprinkling measures at
loading, unloading,mid-
way point e, L /2 km
before entry is
continued as a regular

Being Complied
To provide green belt
along railway track of
MGR, a large scale tree
plantation scheme has
been adopted.
Plantation of 22,975
plants along the MGR
track has been

Complied
It is submitted that To
provide green belt along
railway track of MGR, a
large scale tree
plantation scheme has
been adopted.
Plantation of 48919

ts alone the MGR



AAQ m
cither si
proximit
shall bc
quarter
shall be

Hcalth
pcople

Thc rep
out the
forests,
pattern
public I

coal tra

As stipu
on 31.0
alternat
method
utilized
prevent
movrng
coal, if
study s

completed on
30.09.2018 through
CGRVVN Ltd. Bilaspur.(
Annexure-171

track has been
completed on
3O.O4.2O20 through
CGRWN Ltd. Bilaspur.

ronitoring within 1 km on
side of track, close
rity to nearby habitatign,
rc continued once in a
r and the progress report
re submitted.

Being Complied
AAQ monitoring along
MGR within 1 km at six
locations by MOEF
approved third party is
being done, report
attached till March -
2Ol9 as Annexure-B. A11

average values are with
in limit of 24 hr
average.( Annexure-B)

Complied
It is submitted that this
condition is of regular
monitoring nature &
therefore it was marked
in report as " Being
Complied".

survey study of the local
shall be carried out.

port should clearly bring
: impact on surrounding
;, agriculture/crop
:rs, percentage of yield,
health due to open wagon
ansportation, etc.

Partially Complied
Complete report is
available. It has been
mentioned in the
conclusion that "the
prevalence of Chronic
Obstructive Pulmonary
Disease (COPD ) found
in our study is similar
with the prevalence of
COPD among non-coal
dust exposure area in
the country".

> Study for impact on
forest, crop etc started
by TCB College of
agriculture, Bilaspur in
progress

Complied
It is submitted that
Complete report is
available. It has been
mentioned in the
conclusion that "the
prevalence of COPD
found in our study is
similar with the
prevalence of COPD
arnong non-coal dust
exposure area in the
country".

It is submitted that
Study for impact on
forest, crop etc carried
out by TCB College of
agriculture, Bilaspur.
Study is completed and
there is no adverse
frndines in report

rulated by the earlier EAC
.03.2016, PP should study
ative
rdologies / technologies being
d including abroad, to
rt coal dust blow from
g open wagons carrylng
f any. The results of this
should be submitted within
lar.

Being Complied
PP informed that they
are exploring alternative
technologies
/ methodologies carried
out by RDSO, a designer
of our coal wagons. Any
breakthrough in this
regard, as and when
intimated to them, will

Complied
It is submitted that R&D
activity of developing a
mechanical sliding of
the cloth cover wagon
top which should be
easily closed/opened
with mechanical
a-rrangement is being
taken up with RDSO, aonc yc



designer of our coal
wagons. Any
breakthrough in this
regard, as and when
intimated to us, will be
taken up for
implementation.

be taken up for
implementation.

Submitted please for perusal of the Committee constituted on 14.02.2019 in O.A. No.

2OO l2ol8, Dukalu Ram & Ors. V Union of India & Ors as directed by NGT at Para 11

of the order dated 27.O2.2O2O.

)



BEFORE THE NATIONAL GREEN TRIBI'NAL
PRINCIPAL BENCH, NTtrI DELHI

Original Application No. 459/2OL8
Earlier 196/2OL4 (CZl

Rashmi Singh Vs NTPC Ltd. & Ors

SUBMISSIONS BY RESPONDENT No. 1 IN COMPLIANCE TO ORDER OF NGT
E TRIBUNAL.

In compliance of the order of Hon'ble Tribunal, Principle Bench NGT at New

Delhi, passed in the above matter on 27.o2.2o2o, Respondent No. t hereby

makes the following submissions :-

That the apptcant has frled an affrdavit before this Hon'ble tribunal on 2T-O2-

2O2O in reference to the status report submitted by the Regional Office, MoEF&

CC Nagpur dated 20-06-2019 and stated non-compliance of the EC conditions in

Para 3 of above said report. It is signifrcant to note the Title of para 3 of the

Inspection report is - "Some of the EC conditions were obserwed to be complied

partially by the PP". Therefore, Applicant's claim of non-compliance of EC

condition is prejudiced, wrong and denied. Para wise reply to the submissions

made by Applicant is given here.

Para 1

The EC of Stage-I (3 x 660 Mw) issued on 22-o2-Lggg specifies for

transportation of coal in closed wagon. NTPC Sipat had taken up this issue with

MoEF& CC citing the constraints in transportation of coal in closed wagons.

Accordingly, EAC (Thermal Power) had considered the submissions made by

NTPC sipat. rn accordance with the recommendations made by EAC, the

MoEF& CC has accorded permission for waving the condition of
transportation of coal with tarpaulin covered wagons vide its Dc

?^p I q I



amendment letter dated O9-1O-2O19 subject to cettain conditions.EC

amendment dated 09-10-2019 is placed as Annextrre-l. NTPC Sipat is abiding

the conditions mentioned in the amendment letter i.e. water sprinlding at loading

point , unloading point , midpoint & % Wn before entry point being done

regularly and is therefore in total compliance with this EC condition.

Para 2

It is to be submitted that for setting up of ash based industries rn 70 acre land,

NTPC Sipat had approached the Chattisgarh Govt. After discussions and follow

up, it was agreed that Chattisgarh State Industrial Development Corporation

(CSIDC) shall proceed for a land which has been identified in Saler Village, near

NTPC Sipat, in Bilaspur district. On 24-05-2016 possession of the land had been

given to CSIDC.Further, CSIDC has got approval for Land diversion from

Agricultural to Industrial use. Land diversion from Agricultural to Industrial use

needs notification in Gazette, which is expected soon. NTPC has been

continuously following up with the Govt of CG for compliance of this condition.

In light of the above stated facts, it is clear that NTPC Sipat has complied and

executed its part of EC condition and therefore the contention of the Applicant

that above EC condition is not being complied with,is totally false.

Para -3

In response to para 3, it is agreed that the total land acquired for tJ'.e project is

4382.44 acres only. All the three ash dykes are well managed and there is no

leakage from any of ash dyke. Ash dykes are designed and built with Ash Water

Recirculation System (AWRS). Decanted water from Ash Pond is collected in

overflow lagoon wherefrom water is pumped back into plant and reused in ash

slurry process water. Toe drain water from all the three dvkes are collected in

q" z+E



two sumps & from where it is pumped back into the over flow lagoon / ash dyke.

TWo Toe drain Recirculation Pump house are operational. With the above

€urErngement , it is ensured that all process water is reused and nothing goes

out. Even after taking such care,i tJle Applicant is alleging that 2O0 acres of land

has got marshy due to leakage from Ash dams/dyke, which is totally false and

baseless

It is to be further noted that there is no such revelation in any of the inspection

report submitted either by cECB or MoEF& cc regional offrce Nagpur.

Para 4

It is to be submitted that over the years, ash utilisation percentage of NTpC Sipat

improved from 18.63 % ln 2Ol7-18 to 49.54 o/o in 2018-19 and we expect IOO o/o

ash utilisation by 2022 as per action plan submitted to CECB. NTpC Sipat is

supplying ash to Cement Industries, Ash based Industries, NHAI Bilaspur -
Patharapali highway projects, land reclamation and also in ash dyke

embankment raising as a substitute for sand and earth.

Para 5

It is to be submitted that the analysis of study on heavy metals in coal and fly

ash has already been furnished to MoEF& cc by NTpc sipat vide half yearly

reports'Heavy Metal content in fly ash and bottom ash has been carried out by

IICT Hyderabad and last analysis report conducted on 29-05- 2oLT is placed as

Annernrre-2. Hence the contention of Applicant is absolutely false, \;'agqe

and baseless.
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Para 6

The Study for impact on Forest, Crops etc was awarded to TCB College of

Agriculture, Bilaspur. During study the three season samples had been collected

and analysed. Study is completed and there is no adverse findings in report and

hence therefore this condition has been complied with.

Para 7

It is to be submitted tl:at Complaint case no. 7893 of 2OL4 was filed before CJM

court at Bilaspur. The complaint has been challenged in the CG high court by

NTPC Sipat for quashing the same. Stay has been granted by the High Court.

Petition No. OA No. L95/2O14 (CZl filed before Hon'ble NGT, Central 7-one at

Bhopal has been dismissed in favour of NTPC Sipat on I9-O2-2OI9.

Present matter Original Application No. 45912OL8 (earlier OA No. L96/2ALal is

being heard by Principle Bench of NGT at New Delhi.

Para 8

Financial data furnished by MoEF& CC, pertains to the Capital e>rpenditure on

Pollution control equipments like ESPs& ETPs under Environmental

Management Plan (EMP). Detaits are available at (Annexure - 31. However

intent of Applicant is not clear in stating that no breakup/item wlse have

been provided to ascertain the actual use.

Para 9

NTPC Sipat is kro Liquid Discharge compliant Thermal Power Station. Ash

dykes are designed and built with Ash Water Recirculation System(AWRS) for

reclairning process water. Decanted water from AWRS is collected in overflow

back into plant and reused in ash slurr5rlagoon wherefrom water is

?ry {i '1 g



process water. Toe drain water from all the three dykes are collected in two

sumps. This collected water is pumped backed into overflow lagoon/ ash dyke.

There is no discharge of water from any of the ash dykes to outside. The

allegation of Applicant is therefore false and misleading.
I

It is further submitted that water samples of decanted water from AWRS is

taken at regular interwal and monthly report are submitted to CECB.

Para 10

Coal linkage for NTPC Sipat Super Thermal Power Station is from Dipka mines of

SECL. Accordingly, coal is sourced from Dipka mines (which falls in Korba

District of Chhattisgarh State) as per fuel supply agreement.NTPC Sipat in its

support had submitted a report of study which was carried out by Centre for

Enersr Studies, IIT Delhi. The Table-2 in the report indicates that sulphur

content in Korba, Chhattisgarh region is 0.4 o/o. The report is available as

Annexure RR-1/8 from page 53 to page 59 submitted on 18-0L-2OL6 before

Hon'ble Tribunal at Bhopal. Latest Sulphur content reports are also placed as

Annexure-4.

Para-l1

As per EC stage-I dated 22.O2.1999(vii) a greenbelt of covering an area of 215

asls strall be developed with tree density of 15OO - 2OO0 Per Ha. NTPC Sipat has

green belt area of more than 215 acre. Map Indicating green belt area is attached

as Annexure-S

Pata-L2

Over the years, our ash utilization has improved from 18.63 o/o in 2OLZ-18 to

to achieve LOO o/o ash utilization bv 2022 as49.54 Yo tn 2Ol8-19 and

&"a- s + I



per action plan submitted to CECB. NTPC Sipat is supplying ash to Cement

Industries, Ash based Industries, NFIAI Bilaspur - Patharapali highway projects,

land reclamation and also in ash dyke embankment raising as a substitute for

sand and earth. In the light of this we strongly disagree and deny tJre allegation

by Applicant that ash utilization frgures submitted by NTPC Sipat are "blatant lie

being spoken by the NTPC" and "ash is being discharged in the agricultural

fields".

Ambient Air Quality including SOzis measured bi-weekly at SonthiPahar, Reserve

Forest area. Presenfly, this work has been outsourced to an Agency M/S Netel

India Ltd who is an MoEF& CC approved agency for such type of work. Monthly

reports are submitted to CECB. Measured values are well below prescribed

limits. Latest Monthly report is attached as Anne:nrre-6.

NTPC sipat was based on super critical rhermal power technologr hence scope

of emplo5rment was very limited. It was also considered that agriculture was the

predominant occupation of the aJfected area and as per the Socio Economic

Study, 80 o/o of the affected persons were farmers. Considering these facts, "Land.

for Land'was the Prime Rehabilitation measure included in the Rehabilitation

Action Plan 2OO0 -RAP (as described in Chapter - II of tlle RAP), so that the

Project Affected Person (PAPs) could purchase alternate land of their choice. In

Accordance with the provision for "Land for Land" option of rehabilitation all

PAPs have been provided compensation & also rehabilitation amount to facilitate

ttrem to buy alternate land. Further on purchase of alternate land the pAps have

also been provided the Land Registration & Development charges.

It may be mentioned here that the fact that NTPC has completed rehabilitation

activities under the Rehabilitation Action Plan was also observed and recorded in

the minutes of the meeting dated 03.11.2006.

L+8



Subsequently, based on the decisions of a tripartite meeting in 2008 it was

agreed to provide employment on 626 posts from a Priority List of PAPs provided

by District Administration following NTPC's recruitment Policy & Govt.'s Rule of

Reservation as applicable. Based on the decisions of the tripartite meetings since

2OO8, NTPC Sipat has so far conducted recruitment on 427 posts out of which

Offer of appointment has been issued in 395 cases while in another 32 cases

Offer of appointment could not be issued due to family dispute/ lack of

documents etc.

Delay in completing recruitment on remaining posts is attributed to the following

facts:-

Lack of Skill in the PAPs for the skilled/ technical posts- For this NTPC

has taken measures like sponsoring over 24O candidates in tJ:e past for

two year ITI . Simila-r measures are being taken for other skitled posts

out of the remaining posts, r54 are reserved for scheduled rribes

(including backlog of ST). However, sufficient Scheduled Tribe candidates

are not available in the Priority List provided by District Administration -

for this guidance is sought from district administration on this issue

which is awaited.

On resolution of the above two issues the recruitment on the remaining posts

shall be completed. Intent of Applicant is not clear with respect to her

submission in this regard as this has no bearing with respect to EC conditions.

NTPC Sipat is Zero Liquid Discharge compliant Thermal Power Station. Ash

dykes are designed and built with Ash Water Recirculation System (AWRS) for

reclaiming process water. Decanted water from AWRS is collected in overflow

lagoon wherefrom water is pumped back into plant and reused in ash slurr5z

a)

b)
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process water. Toe drain water from all the three dykes are collected in two

sumps. This collected water is pumped backed into overllow lagoon/ ash dyke.

There is no discharge of water from any of the ash dykes to outside. The

allegation of Applicant is therefore false and misleading.

Coal linkage for NTPC Sipat Super Thermal Power Station is from Dipka mines of

SECL. Accordingly, coal is sourced from Dipka mines (which falls in Korba

District of Chhattisgarh State) as per fuel supply agreement. NTPC Sipat in its

support had submitted a report of study which was carried out by Centre for

Energz Studies, IIT Delhi. The Table-2 in the report indicates that sulphur

content in Korba , Chhattisgarh region is O.4 yo. The report is available as

Annexure RR-1/8 from page 53 to page 59 submitted on 18-01-2OL6 before

Hon'ble Tribunal at Bhopal. Latest Sulphur content reports are also placed as

Annextrre-4.

Applicant's allegation regarding FGD progress is false and denied. The work

order for FGD installation has been awarded for stage-I units (3 x 660 MW).

completion schedule for unit -1 & 3 is by Nov -2021 and for unit -2 by Feb

2022. Copy of notification of award is attached as Annexure-7.For Stage- II (2 x

500 Mw) units,proposal for installation of FGD is under tendering stage.

Real time values of Ambient Air Quality, Stack emission and treated effluent

(which is used as process water) is available to cpcB as well cEcB.

Submitted please for perusal of the Committee constituted on 14.O2.2OI9 in O.A.

No.2OO/2018, Dukalu Ram & Ors. v. Union of India & Ors as directed bv NGT at

para 13 of the order dated 22.O2.2O2O.

ts"t s
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J-13o1 L I LO | 96-rA. rI (Tl
Governrnent of India

Ministry of Environment, Forests and Climate Change

3'd Floor, Vayu Block,
Indira Paryavaran Bhawan,

Jor Bagh Road,Aligartj
New Delhi-110003

Dated: 09.10.2019.
To,

The GM&HOD (Environmental Engineering)
M/s NTPC Limited
Engineering Office Complex,
NTPC Ltd, Plot No. A-8A, Sector-2
Noida - 20 130 I .

Tele : O 12024 7 693 0 ; Fax: 0 I 20 24 LO2O6 ; t-mait environment.ntp@gmail. com.

Subr 3x66O MW (Stage-IJ Slpat Super Thcrmnl Power Ptoject, Village Sipat,
Tehsil Mosturi at Dtstrtct Bilaspur, Chhattisgarh bg M/s NTPC Ltd. -

reg. annendtnent in EC,
Sir,

The undersigned is directed to refer to your online application no,
IA/CG/THE/IO7493l2OLg dated 74.6.2019 requested for amendment in the
Ministry's permission dated 17.5.2O lB regarding transportation of coal with open
wagons instead of tarpaulin covered wagons,

2. It has been noted that EC was accorded b-v MoEF for 2000 MW (ax500) on
22.O2.1999 and subsequent amendments/letters dated i4.01.2000, 30.O4.2002
arrd 08.09.2OL4 for change of fue1 composition, char:.ge in confrguration (from
4x500 MW to 3x66O MW) and temporarJi permission for transportation of coal by
open wagons for one yea-r respectively. However, permission for transportation of
coal by open wagons is accorded vide Ministry's letter dated 8.9.2014 for one year
with the stipulation that within one year, NTPC shall come out with a plan of
carrying coal in a cleaner way. Subsequently, Mi4istry vide letter dated 8.2.2OL7
issued temporary permission for one more year (till 31.1.2018) to transport coal in
open wagons covering with tarpaulin cover. The Ministry vide letter dated
L7.5.2O 18 permitted coal transportation in open wagons with a condition that
wagons are to be covered with tarpaulin sheet/cloth.

3. It has been informed by you that the covering v/agons requires manual
process of covering and uncovering which is not feasible to transport the coal 9.82
miliion tonnes per annum using covered wagons. It takes about six persons each to
cover and uncover two wagons at mine ald power plant end respectively. The time
required for covering is about 15 mjnutes while the same for uncovering is about 5
minutes. It has been informed that it takes an additional time of an hour for
covering and uncovering work, which is not envisaged in the design of MGR s5rstem
which leads to delay in supply of coal to power plant and disturbs the schedule of
coal transportation in MGR route, The cycle Lime increases by nearly 2 hours which
q.ill reduce 4 rakes/day. The present capacity of L6-77 rakes/day (44,000 MT/day)
will reduce down to 12-13 rakes/day (33,000 MT/day) which is far less than our
daily coal consumption of 44,000 MT/day. Further, use of tarpau)in sheets shall
lead to environmentaJhazard and generation of plastic wastes.

r' 4. It has been informed that the strrr'ctL?.re*is.reqttired'to^be built
(t{;o accommodate this activity such a rm, lighting, labour rest rooms,
1../ pageLof2 N _/
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drinking water facility at loading and unloading end. There is a space constraint to
construct this infrastructure. it has been informed that water sprinkling is being
done at four points along the total stretch of 42 km viz. loading, unloading points,
r/2 kxn before entry, at 22fur:chainage point (mid-section) to ensure air pollution is
not caused due to transportatrott Td loading/unloading operations.

S. The proposal has been considered by the EAC (Thermal Power) in its Zgtt'
meeting held on 26.6.2OL9. In acceptance of the recoilrmendations of the re-
constituted Expert Appraisal Committee (Thermal Power) held on 26.6'2019 and in
view of the information/clarifrcation furnished by you, witJl respect to the above
mentioned pou/er project, the Mlnlstry hereby acco,rds the permission for
waiving the condltion of transportation of coal with tarlnulin covered wagons
subject to following additional colditions:

i. As proposed, the water sprinkling at four points viz. loading point, unloading
points, % l<m before entrS/, at 22 km chainage point (Mid Section) shall be

carried out to keep the coal wet and to control dust generation.

ii. NTpC being a large consumer of coa1, should take up an R&D activity of
developing a mechanical sliding of the clofl: over wagon top wtrich should be

easily closed/opened wittr mechanical arrangement and should also not
hamper loading operations. Once successful, this can be replicated in the
country as best environmental practice to prevent air pollution from coal.

This will also Prevent oxidation'

6. All other conditions menlioned in this Ministry's letters of even no. dated

22.2.7ggg, L4.7.2OOO,30.4.2OO2,8.9.2A74,8.2.2017 and 77.5.2018 shall remain
the same, as applicable'

This issues with the approval of tl-e competent Authority.

YouraFaithfr$y,
{ExrttY'

lDr. S. I(erkettaf
Directorr IA.I

Copy to:-

1. The SecretalT, Ministry of Power, Shram Shakti Bhawan, Rafi Marg, New Delhi

1 10001.
2. The Chairman, Central Electricity Authority, Sewa Bhawan, R'K' hrram, New

Delhi- 110066.
3. The Chairman, Central Pollution Control Board, Parivesh Bhawan, CBD-cum-

Office Qemplex, East fiun Nagar, Delhi-1IOO32'
4. tor General oiForests (C), Ministry of Environment, Forest and

Regional Ofhce WCZ), Ground Floor, East Wing, New

Secretariat Building Civil Lines, Nagpur-44000 1'

5. The Member secret-ar;r, Chhattisgarh Polution Control Board, Paryavas Bhavan,
tor-19, aipur(C.G.)492OO2

6.SecretofEnvironment,Governmentof
oom No awarr' Mantralaya, Raipur, Chhattisgarh

- 49204r.
7. Tine District Collector, Bilaspur District, Govt'

495001.
8. Guard file/Monitoring file.
9. Website of MoEF&CC.

of Chhattisgarh, BilasPur (C'G.)-

-/Director, IA.I
Page 2 of 2
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INDIAN INSTITUTE OF CI-IEMICAL
TECI.INOLOGY

(Council of Scientilic & Industrial Research)

I-IYDERABAD- 5OOOO7

Dr.R,Srinivas
Chici'Scientist & l.lcnd
Annll'timl Chemistrl, Division

Sipat Supcr Tltcrmnl Porver Station,
Ujjrs'nl Nagar(PP),._ _
SIFAT.
Bilaspur Distt,
Clrlrattisgarlr49 5 555.

Dcar Sir,

'l'lris is wit[ your re fercnce no :SipatiEnvl./20171135? tncl lctter datccl A7'02-201? regarding thc analysis

of Coal, F11'aslt antl Bottorn aslr santplcs and thc rcpofl [or tltc samc is givcn bclorv.

';' Anrlvsia!|91!

S.No Pltmtnctcrs Coll
Fried
Unit#l

Coll
F'ried

Unit#.1

Fly Ash Fl1'Aslr
Silo St:rgc
Unit #4

Bott0m
Ash

Unit#l

Ilottom
-4slr

Unit#4

I AI
(%r by rnass

2.35 338 9.18 6.34 6.55

2 As (pg/g) r3.89 7.?6 25.60 30.33 26.10 l8 92

3 .Crl(pg/g-\ . 0.27 0.l4 0.79 U.) J v.zL 0.l9

,1 Co(sg/g) 10.59 13;19 19.62. 20.83 r0.97 tl ll
5 Cr(pg/g) 64.87 15.87 96.03 r0 | .25 69.40 73.21

6 Cu(pg/g) l5.85 148.8{t s11.35 0/.J I 33.15 29 I

Fc
f7o bv mnss)

| -J4 t.72 89 175 0.83 2.54

8 Mn(pg/g) ?0.60 308.36 139.54 t58.58 r48.83

o tIg(pg1g) t.l I 0.48 0.64 0.85 B.D B.D

l0 Ni(;tg/g) 28.14 26,?5 2?.88 3t.78 16.30

ll Pb(pg/g) r 5.46 t5.62 20.11 36.05 7.98 il86

t2 7-n(ygtg) 57.25 1 8.10 38.40 4r.38 3i.75 19.32

B.D, Below Deteclion Limit

Pltotte No: 040-77 191342

Fax No; +9 | -040'27 193 | 56

E-rnail: srini@iict.rcs.in

Datc:29-05-2A17

Scientist-in-Cltarqe ,ffi
l. This Ccrtificate rcfcrs 1o sarnplc(s) exatnined onl5''

2. Thcsc Results sltoulcl not be used for commcrcial purpose (Advertiscment).

Scanned by CamScanner
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Capital Expenditure on Environment Management Plan

Sl No. Pollution control Equipment/System Capital Expenditure ( Rupees In Crore)

t ESP ( Electro static precipitator) 490.7

2 STP( Sewarage treatment Plant) 2.8r

3 ETP ( effluent treatment Plant) 56.O2

4 EQMS( Effluent quality monitoring system) 0.37

5 CEMS ( Continuous Emission monitoring system) 0.303

5 AAQMS ( Ambient air quality monitoring sy$grnl r.04

7 AWRS ( ash water recoverY system) 10.31

8 Ash Dyke & toe drain pumP house 175.79

Total 737.343
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', Tesl results ftt}t Jtf i \., leste{:$a'l}Pi3s 3rd aPpli:'a$ie p€t*nletef$
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NAME OF CLIENT

NAME OF

CONTRACTOR

NATURE OF JOB

LOA

DURATION OF

PROJECT

For NETEL (lNDlA) LIMITED

ENVIRONMENTAL MONITORING AT SONTHI PAHAR, SIPAT

SIPAT SUPER THERMAL POWER PROJECT

NTPC LIMITED

UJJWAL NAGAR

SIPAT, DIST: BILASPUR

CHHATISGARH ;495555

NETEL (rNDlA) LIMITED

ENVIRONMENT MANAGEMENT SERVICES

W-4O8,RABALE-MIDC'

TTC INDUSTRIAL AREA, NAVIMUMBAI,

AMBIENT AIR QUALITY MONITORING AT SONTHI PAHAR RESERVE

FOREST AREA, SIPAT DIST: BILASPUR, CHHATTISGARH

NTPC/SSC-WR-l l/99001 85 67 1, DI:25'10.2019

2 YEAR (24 MONTHS)

NTPC Ltd., SiPat'BilasPur

D.SRINIVASA RAO

REGIONAL MANAGER- EMS

D. Srinivasa Rao

Regional Manager - EMS

Netel (lndia)Limited

Report For The Month of February 2020
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sR. DESCRIPTION PAGE NO

1 AMBIENT AIR QUALITY MONITORING AT BHARUADIH {

2 RESULTS & DISCUSSION 4-5

SR. DESCRIPTION PAGE NO

EVALUATION GRAPH

1 PMro, PMz.s SOz, NOx, Oe, CO, HC o

(1

D, Srinivasa Rao

Regional Manager - EMS

Netel (lndia) Limited

Report For The Month of February 2020

NTPC Ltd., Sipat-Bilaspur



TABLE: 01 Ambient Air Quality Monitorinq Data

LOCATION : BHARUADIH

Concentration of Pollutants

PMro PMzs SOz NOx Os c0 HC

pg/m3 ug/m3 pg/m3 pg/m3 ug/m3 mg/m3 ppm

PERMISSIBLE LIMITS 100 OU 80 80 100 20

(9

=EoF
z.o
=lJ-o
IJJ

o

F
-(9
z.
Eo
IJ.

Ec(\t
05

U'

03-02-2020 53,0 3'1 8 ZU,J 241 200 tt h/ < 0.518

06-02-2020 50.0 20.3 '19.8 218 19,0 0.58'1 0.526

10-02-2020 52,5 184 20,8 z5 l 18 0 0.577 0.522

13-02-2020 38 1 125 224 25,7 19 0 0.560 0.509

17-02-2020 50.7 280 203 22.2 1B 0 0.556 0.520

20-02-2020 6'1.0 39 1 20.7 238 200 0,539 0.508

24-02-2020 564 238 19.4 210 19.0 0,544 0.517

27-02-2020 486 22.7 184 23.5 170 0.536 0,5'14

Minimum concentration 38.11 12.50 18.41 21.00 17.00 0.536 0.508

Maximum concentration 61,00 39.11 22.38 25.70 20.00 0.581 0.526

Average 51.30 24.58 20.26 23.14 18.75 0.558 0,517

D, Srinivasa Rao

Regional Manager - EMS

Netel (lndia) Limited

Report For The Month of February 2020

NTPC Ltd., Sipat-Bilaspur



Respirable Particulate Matter (PMro)

PMro corlcorltrations at BHARUADIH were observed

Respirable Particulate Matter (PMz.s)

PMz.s cor'lcehtrations at BHARUADIH were observed

Sulphur Dioxide (S02)

SOz concentrations at BHARUADIH were observed

Oxides of Nitrogen (NO')

NOx concentrations at BHARUADIH were observed

OZone (Oa)

03 concentrations at BHARUADIH were observed

D. Srinivasa Rao

Regional Manager'EMS

Netel (lndia)Limited NTPC Ltd., SiPat'BilasPur

Report For The Month of February 2020



Garbon Monoxide (CO)

CO concentrations at BHARUADIH were observed

Hydrocarbon as Methane (HC)

HC concentrations at BHARUADIH were observed

- Conclusion:

The observed concentration of PMto, PMz.s, SOz, NOx, Oa,CO and HC were found to be

within prescribed standards of Central Pollution Gontrol Board (CPCB) for Rural &

Residential area.

D. Srinivasa Rao'

Regional Manager - EMS

Netel (lndia) Limited

Power Project

Report For The Month of February 2020

NTPC Ltd., Sipat-BilasPur
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D. Srinivasa Rao

Regional Manager - EMS

Netel (lndia)Limited
Power Project

Report For The Month of February 2020
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NTPC Ltd., Sipat8ilaspu r



Ref, No.: CS-9518-10S(2)-9€C-NOA,6SI6

MJl GE Powbrtndla Llmlted
Plot No.7, IHDP Eultdlno.
Sector.l 27, Notda-20ildi

Klnd Atn.: mr. Lalit Sanftarni, Execttive.Busiaess Operatlonr

Stage'l (3 x 660 flrw! as per Gommon Brdding D,ocunrent No. GS-ttoii-109(2)-
9.
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This has reference to the fdlswin$..

Edding Documents fo he subject package downroaded by you from SRM portal
comprislng he followin

Blddlng Documents

(rTB)

I Seetion-lll: Bid

4 | Sectlon-tV;

Section- V: Special of Contract (SCC)
SEciion-Vl .:

T

ii0 Various Amendm€nts/GlarificationslErrata issued lo the Bidding Documenls for lhesubjecl package as per details given beJow:
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Section-Vll :
Part-2 of 3 and Part-3 of 3
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